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Supreme Court

ECL Finance Ltd. v. Abhinav Mukherjee, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 2252

Gajjala Yoganand v. Catalyst Trusteeship Ltd., (Manoj Misra and Vijay Bishnoi, JJ.), 2026 SCC
OnLine SC 2248

Indian Bank v. Steel Hypermart India (P) Ltd., (Abhay S. Oka and Augustine George Masih, 1J.),
2024 SCC OnLine SC 6547

Lakshmi Sugar Mills Co. Ltd. v. CIT, (S.V.N. Bhatti and N.V. Anjaria, JJ.), 2026 SCC OnLine SC
2249

LJ Tanna Enterprises (P) Ltd. v. National Spot Exchange Ltd., (P.S. Narasimha and Alok Aradhe, JJ.),
2026 SCC OnLine SC 2247

Raju Shantaram Koli v. State of Maharashtra, (K.V. Viswanathan and Arun Palli, JJ.), 2026 SCC
OnLine SC 2250

Union of India v. Mohd. Rifas, (Aravind Kumar and Vipul M. Pancholi, JJ.), 2026 SCC OnLine SC
2251

Allahabad High Court
Ram Sagar v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 38409

Bombay High Court

Aakruti Anil Mistry v. Anil Chandravadan Mistry, (Bharati Dangre and Ashish S. Chavan, JJ.), 2026
SCC OnLine Bom 16859

Abdulrajjak Usmanali Halwaldar v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026
SCC OnLine Bom 16849

Abhyudaya Coop. Bank Ltd. v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.),
2026 SCC OnLine Bom 16782

Aegon Shipping India (P) Ltd. v. Commr. of Customs, (B.P. Colabawalla and Farhan P. Dubash, JJ.),
2026 SCC OnLine Bom 16862

Ajinkya Arun Aghade v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 16756
Ajit Shankar Soni v. Enforcement Directorate, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 16771
Akash v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 16791

Akshay Ashok Shivale v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
16804

Akshay Rajendra Golambare v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine
Bom 16769

Amit Gunvantrai Mehta v. EPFO, (Sandeep V. Marne, J.), 2026 SCC OnLine Bom 16896
Amol Maheshwari v. State of Maharashtra, (Shyam C. Chandak, J.), 2026 SCC OnLine Bom 16813

Ananda Khandu Chaskar v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine
Bom 16845

Aniket Satish Charhate v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
16764
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Aniket Vasant Kumbhar v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
16746

Anil Bhoru Kharate v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 16761

Anil Govindrao Kale v. State of Maharashtra, (Kishore C. Sant and Jitendra Jain, JJ.), 2026 SCC
OnLine Bom 16868

Anil Laxman Mane v. MSRTC, (Kishore C. Sant and Jitendra Jain, JJ.), 2026 SCC OnLine Bom 16889

Anil Sitaram Funde v. State of Maharashtra, (Hiten S. Venegavkar, J.), 2026 SCC OnLine Bom
16814

Animesh Mishra v. Punjab National Bank, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC
OnLine Bom 16881

Ankit Devendra Shah v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine Bom
16728

Ansabai Trimbak Mule v. Nirmala Bhimrao Jadhav, (Sanjay A. Deshmukh, J.), 2026 SCC OnLine
Bom 16866

Antika Babasaheb Phanse v. Laxmibai Gangadhar Dhatbale, (Manjusha Deshpande, J.), 2026 SCC
OnLine Bom 16869

Apparao Maroti Thombale v. State of Maharashtra, (Hiten S. Venegavkar, J.), 2026 SCC OnLine
Bom 16796

Arif Tesleem Khan v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine Bom
16738

Arjun Navneet Sharma v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
16793

Ashish Shriram Singh v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
16801

Atmaram Namdev Patil v. Manakchand Chunnilal Munot, (Amit Borkar, J.), 2026 SCC OnLine Bom
16912

AU Small Finance Bank Ltd. v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.),
2026 SCC OnLine Bom 16877

Bharat v. State of Maharashtra, (Manjusha Deshpande, J.), 2026 SCC OnLine Bom 16878
Bunty Karu Manzi v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 16805

Central Bank of India v. Central Information Commission, (Mahesh Chandra Tripathi, C.J. and Advait
M. Sethna, J.), 2026 SCC OnLine Bom 16885

Chandrakant Sangappa Dalal v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC
OnLine Bom 16727

Chandrakant Vithalrao Biradar v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC
OnLine Bom 16826

Chatarsing Mallu Pawar v. Collector, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine Bom
16854

Chetan Bajirao Chavan v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
16753

Chidambar Deshpande v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine Bom
16739
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Cholamandalam Investment & Finance Co. Ltd. v. State of Maharashtra, (Manish Pitale and
Shreeram V. Shirsat, JJ.), 2026 SCC OnLine Bom 16886

Cholamandalam M.s. General Insurance Co. Ltd. v. Narsingh, (Shailesh P. Brahme, J.), 2026 SCC
OnLine Bom 16777

Communidade of Cortalim v. Conceicao Fernandes, (Valmiki Menezes, J.), 2026 SCC OnLine Bom
16863

Dattatraya Rajaram Mathane v. State of Maharashtra, (Urmila Joshi-Phalke and Raj D. Wakode, 1J.),
2026 SCC OnLine Bom 16907

Deepak v. State of Maharashtra, (Hiten S. Venegavkar, J.), 2026 SCC OnLine Bom 16742

Devidas Pralhad Gaikwad v. Committee for Scrutiny & Verification of Tribe Claims, (M.S. Karnik
and Sandesh D. Patil, JJ.), 2026 SCC OnLine Bom 16893

Dhammapal Tejrao Ghanbahadur v. Padma, (Manjusha Deshpande, J.), 2026 SCC OnLine Bom
16871

Dhruvdev Rajendra Rai v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
16765

Dilip Sitaram Makar v. Bhaguji Bala Makar, (Arun R. Pedneker, J.), 2026 SCC OnLine Bom 16858

Ex. Engineer Nandur Madhmeshwar Irrigation Div. v. Latabai Tatyarao Pol, (Ajit B. Kadethankar,
J.), 2026 SCC OnLine Bom 16856

Executive Engineer v. Krishna Tembhu Pandhre, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine
Bom 16838

Executive Engineer v. Shyamrao Ganpati Biradar, (Siddheshwar S. Thombre, J.), 2026 SCC
OnLine Bom 16780

Executive Engineer v. Tukaram Bhiwa Lohar, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine
Bom 16778

Federation of Western India Cine Employees v. Cine & Television Artistes Assn., (Aarti Sathe, J.),
2026 SCC OnLine Bom 16785

Ganesh v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 16809

Ganpat Kanu Mendadkar v. State of Maharashtra, (R.1. Chagla and Firdosh P. Pooniwalla, JJ.), 2026
SCC OnLine Bom 16902

Godavari Marathwada Irrigtion Develoment Corpn. v. State of Maharashtra, (Siddheshwar S.
Thombre, J.), 2026 SCC OnLine Bom 16781

Guddu v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 16798

Gulab Gausayda Pawara v. State of Maharashtra, (Hiten S. Venegavkar, J.), 2026 SCC OnLine
Bom 16743

Gunawanti Pandu Gaude v. Rajesh Sawalo, (S.G. Chapalgaonkar, J.), 2026 SCC OnLine Bom
16899

Gurunath Eknath Patil v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
16762

Harshal Jaydev Telgote v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
16748

Heimerle Refinery (P) Ltd. v. Union of India, (M.S. Karnik and Sandesh D. Patil, JJ.), 2026 SCC
OnLine Bom 16901
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ICICI Home Finance Co. Ltd. v. Rekha Sanjay Mishra, (Manish Pitale and Shreeram V. Shirsat, JJ.),
2026 SCC OnLine Bom 16876

Indubai Gulabrao Wable v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026
SCC OnLine Bom 16873

Ishwar Kailas Walhekar v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
16770

Ishwar Khemchand Daryanani v. State of Maharashtra, (Shyam C. Chandak, J.), 2026 SCC OnLine
Bom 16812

Jaffer Suleman Musafirkhana Trust v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC
OnLine Bom 16861

Jalinder Raut v. Raoji Premji, (Aarti Sathe, J.), 2026 SCC OnLine Bom 16860

Jitendra Lahu Kamble v. Sub Divisional Engineer, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026
SCC OnLine Bom 16880

Jiyan v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 16755

JM Mhatre Infra (P) Ltd. v. Union of India, (M.S. Karnik and Sandesh D. Patil, JJ.), 2026 SCC
OnLine Bom 16892

Kalpesh Raghunath Kamble v. State of Maharashtra, (Shyam C. Chandak, J.), 2026 SCC OnLine
Bom 16816

Kamalasha Infrastructure & Engineering v. Neel Kanth Enterprises Prop, (S.M. Modak, J.), 2026
SCC OnLine Bom 16741

Lalit Vijay Vaity v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 16768
LAO v. Prakash Ghansham Barate, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine Bom 16846

Life Republic 7th Avenue Coop. Hsg. Society v. State of Maharashtra, (Sandeep V. Marne, J.), 2026
SCC OnLine Bom 16887

Madhavrao v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine Bom 16775

Madhukar Hinglal Khunekar v. Shahaji Ganpati Bansode, (Sanjay A. Deshmukh, J.), 2026 SCC
OnLine Bom 16864

Mahendra Pratap Singh v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
16794

Mahendra Pundalik Desale v. State of Maharashtra, (R. M. Joshi, J.), 2026 SCC OnLine Bom 16787

Mahesh Subhash Patil v. State of Maharashtra, (A.S. Gadkari and Kamal Khata, JJ.), 2026 SCC
OnLine Bom 16883

Mahesh Tukaram Mane v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
16754

Makrand Sunil Deshmukh v. State of Maharashtra, (Milind N. Jadhayv, J.), 2026 SCC OnLine Bom
16749

Mangal Dagadu More v. State of Maharashtra, (G.S. Kulkarni and Dr Neela Gokhale, 1J.), 2026
SCC OnLine Bom 16874

Maniksing Santramsing Rajput v. Mahendrasing Sangramsing Rajput, (Sanjay A. Deshmukh, J.),
2026 SCC OnLine Bom 16779

Manisha v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 16747

Muktabaikerba Shinde v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine
Bom 16819
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